
-/ From:-

To

Deputy Commissioner,
Gurugram

The Registrar,
National Green Tribunal,
Faridkot House, Copernicus Road,
New Delhi

Memo no. \ZS Dated 211,t lz.t-
Sub: Compliance report in the matter of O.A. No. - 661/2018 titled as Praveen Kakkar

V/s Ministry of Environment, X'orest & Climate change & Ors in compliance of
National Green Tribunal order dated 13.09.2019

This is in the reference to above mentioned matter. The Hon'ble Tribunal vide order

dated 13.09.2019 in the matter of O.A. No - 661/2018 titled as Parveen Kakkar V/s Ministry of

Environment, Forest & Climate Change & Ors has directed as under:-

"Let the compliance reports be filed by the CPCB, Stqte PCB, SEIAA, Haryana,

CGWA, Town and Country Planning Department, Haryana, Dalcshin Haryana Bijli, Vitran Nigam,

Haryana Shahari Vilcas Pradhikaran and District Magistrate Gurgaon within one month by e-mail

at .iudulql Lg!@,guLJu.. Compliance of these directions issued to the Company and other Stote

Government departments be ensured by City Magistrate, Gurugrom"

Compliance report has been submitted by the SEIAA, State PCB, GMDA,CGWA,

HSVP&Town and Country Planning Department before Hon'ble NGT. Further, Dakshin Haryana

Bijli Vitran Nigam vide letter No. 36138 dated 06.01.2020 (Annexure -1) has stated that they have

hired a legal agency to file reply in the said matter directly in the Hon'ble NGT on or before next

date of hearing i.e. 05.02.2020.

Further, Tehsildar has been deputed for recovery of compensation imposed by

CGWA (Copy of same enclosed as Annexure-2).

In view of above, the compliance report may please be filed

DA/As above
Deputy



DAKSHIN HARYAITA BIJLI VITRAil ilIGAIVI

Office of the'Asstt. Executive Engineer, DLF City, Sub Division
DHBVN, Sec-31, Gurugrim' 122001 (Haryana)

01 24-238 475 5 We bs ite www.d h bvn.qom Em ai I lD z qdqdlf citv@o m a il' co-m

To,

R.O
Pollution Board,
Gurugram.

Memo No. 36/38 Date :- O6.O1'2o.2()

Sub: O.A No. 661/2018 Tltled aa Praveen Kakkar V/S Mintatry of
Envlronment'Forest & Cllrnate Change & Ore'

In this regard it is to inform You
to frle reply in the said case directly in
date of hearing i.e 13.0L.2O20.

that DHBVN has engaged DSK legal

the Hon'ble NGT. on or before next

CPCB wide memo
issued bY CPCB

Further tJ.is oflice has also ask for clarification to

ao.L742/44 dated 12.t2,2A19 regardine the direction

dated. 2L.06.2019.
This is for your kind information & necessary action in

Please.

CC:-

l. The S. E (Op) Circle-ll, DHB\AI, Curugram for kind information please'

Z. )16N Sub-Urban Divn. DHBVI{ Gurugram for kind information please.

t]re matter

sD6{tF clty,
Sub-pivn, DHB\II\I
Gunrgram.
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